
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH,  NEW DELHI 

E.A.NO. 34/ 2023 
IN 

ORIGINAL APPLICATION NO. 526/ 2019 

 

IN THE MATTER OF: 

…ApplicantSh. Mahesh Chandra Saxena

VERSUS 

…RespondentsCentral Pollution Control Board &Anr.
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